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ITEM NO.8               COURT NO.1               SECTION XVII

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Civil Appeal  No(s).  12932/2025

ROYAL CONSTRUCTION COMPANY                         Appellant(s)

                                VERSUS

STATE OF UTTAR PRADESH & ORS.                      Respondent(s)

FOR ADMISSION 
IA No. 267716/2025 - EXEMPTION FROM FILING O.T.
IA No. 267713/2025 - STAY APPLICATION
 
Date : 07-11-2025 This matter was called on for hearing today.

CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE K. VINOD CHANDRAN

For Appellant(s) : 
                   Mr. Sanjay Upadhyay, Sr. Adv.
                   Mr. Shubham Upadhyay, AOR
                   Mr. Surya Gupta, Adv.
                   Ms. Anukriti Bajpai, Adv.
                   
For Respondent(s) : 
                   
          UPON hearing the counsel, the Court made the following
                             O R D E R

1. Issue notice, returnable in four weeks.

2. Dasti service, in addition, is permitted.

3. In  addition  to  the  usual  mode,  liberty  is  granted  to  the

petitioner(s) to serve notice through the Central Agency/Standing

Counsel for the respondent(s).

4. Till the next date of hearing, there shall be stay of impugned

order passed by the National Green Tribunal.

(NARENDRA PRASAD)                               (ANJU KAPOOR)
DEPUTY REGISTRAR                      ASSISTANT REGISTRAR
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